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Burden due to Port surcharge

753. SHRI JANARDHANA POO]J-
ARY: Will the Minister of SHIPPING
AND TRANSPORT be pleased to state:

(a) whether Government’s attention
has been drawn to the statement of the
Chairman, Engincering Export Promo-
tion Council and published in the ‘Finan-
cial Express’ of the 15th June, 1979 cap-
tioned ‘' Port Surcharge unnecessary  bur-
den’’; and :

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) Yes, Sir.

(b) The Director General of Shipping
has been asked to address the Conferences/
Rate Agreements, which have imposed
congestion surcharge at Calcutta port, to
withdraw/reduce the same in view of the
cased situation in the Calcutta port.

Super fast trains in Punjab

754. SHRI G. S. TOHRA: Will the
Minister of RAILWAYS be pleased to
state what steps have been taken by
Government to run Super fast trains in
Punjab ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): Punjab is already
served by two pairs of super fast biweckly
trains namely 171/172 Bombay Central-
Jammu Tawi Express and 173/174
Howrah-Jammu Tawi Himagiri Express.
Besides fast deluxe Express trains also
connect Punjab with Delhi, Howrah and
Bombay. In addition there are about 15
pairs of Mail/Express trains which serve
the Punjab area.
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L.D.Cs. serving in Department of
Lighthouses and Lightships

256. SHRI V. G. HANDE: Will the
Minister of SHIPPING AND TRAN
PORT be plecased to state:

(a) whether it is a fact that therc are
L.D.Cs. at Headquarters Office of the
Department of Lighthouses and Light:
ships having more than 15/20 years of
service;

(b) whether it is also a fact that thee
L.D.Cs. are being offered promotion ®
U.D.Cs. at Regional Offices and  U.D.C:
from Regional Offices are being transferred
to Headquarters Officc;

(c) whether Government propose 10
promote them at Headquarters Office as
represented by the Staff Association:
and

(d) if so, the facts thereof ?

THE MINISTER OF STATE IN:
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHR
CHAND RAM): (a) Yes, Sir.

(b) to (d). Promotion to the grade Og
U.D.C. in the Department of Lighthous®





